HARYANA VIDHAN SABHA

LIST OF BUSINESS FOR THE MEETING OF THE HARYANA VIDHAN SABHA TO BE
HELD IN THE HALL OF THE HARYANA VIDHAN SABHA, VIDHAN BHAWAN,
CHANDIGARH, ON MONDAY, THE 20" DECEMBER, 2021 AT 02.00 P.M.

1.

IL

IIL

QUESTIONS.

Questions entered in the separate list to be asked and answers given.

ADJOURNMENT MOTION.

Adjournment Motion No. 1 (Adjournment Motion No. 2 clubbed with Adjournment
~ Motion No. 1)

Smt. Kiran Choudhry, MLA

Shri Pardeep Chaudhry, MLA

Shri Shamsher Singh Gogi, MLA

Shri Amit Sihag, MLA

Shri Varun Chaudhry, MLA

Smt. Renu Bala, MLA

Smt. Shalley, MLA

Shri Shishpal Singh, MLA

Shri Mamman Khan, MLA

Dr. Raghuvir Singh Kadian, MLA

Shri Neeraj Sharma, MLA

Shri Bharat Bhushan Batra, MLA

Smt. Geeta Bhukkal, MLA

Shri Aftab Ahmed, MLA

Shri Jagbir Singh Malik, MLA

Shri Mohd Ilyas, MLA :

Shri Balbir Singh, MLA .

Smt. Shakuntala Khatak, MLA 4
Shri Kuldeep Vats, MLA

Shri Surender Panwar, MLA

Shri Mewa Singh, MLA

Shri Dharam Singh Chhoker, MLA

Shri Indu Raj, MLA- to call the attention of the Chief Minister regarding considering
stern measures to deal with disparate situation on account of heinous machinations and
scandalous malfeasance/ misfeasance in public employment in Haryana unearthed by State
Vigilance Bureau in HPSC, HSSC etc.

Calling Attention Notice Nos. 21 & 36 are given by Shri Balraj Kundu, MLA and
Shri Abhay Singh Chautala, MLA respectively, on the similar subject. The Hon’ble -
Members may also participate at the time of discussion on the Adjournment Motion

No. 1.

PRESENTATION OF SUPPLEMENTARY ESTIMATES (SECOND INSTALMENT)

FOR THE YEAR 2021-2022 AND THE REPORT OF THE COMMITTEE ON

ESTIMATES THEREON.

@ THE FINANCE MINISTER to present the Supplementary Estimates
(Second Instalment) 2021-2022.

(i) THE CHAIRPERSON, to present the Report of the Committee on
"~ COMMITTEE ON Estimates on the Supplementary Estimates
ESTIMATES (Second Instalment) 2021-2022. :




1V. LEGISLATIVE BUSINESS.
' (i) (Bills to be introduced)

1. The Haryana Pond and Waste " A MINISTER
Water Management Authority

(Amendment) Bill, 2021

2. The Haryana Scheduled Roads A MINISTER
and Controlled Areas Restriction
of Unregulated Development
(Amendment and Validation)
Bill, 2021

3. The Panchkula Metropolitan A MINISTER

Development Authority

(Amendment) Bill, 2021

(ii) (Bill for consideration and passing)

The Haryana Private Universities A MINISTER

(Amendment) Bill, 2021

CHANDIGARH:
THE 17" DECEMBER, 2021.

to move for leave to introduce the Haryana Pond and
Waste Water Management Authority (Amendment)
Bill;

Also to introduce the Bill.

to move for leave to introduce the Haryana
Scheduled Roads and Controlled Areas Restriction of
Unregulated  Development  (Amendment  and
Validation) Bill;

Also to introduce the Bill.

to mové for leave to introduce the Panchkula
Metropolitan Development Authority (Amendment)
Bill;

Also to introduce the Bill.

to move that the Haryana Private Universities
(Amendment) Bill be taken into consideration at
once; .

Also to move that the Bill be passed.

RAJENDER KUMAR NANDAL,
SECRETARY.
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